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from aey o1 the forel«n countries for 
advlsln• tbe Government on the pre- • 
ventlon of ,oU ero,lonT 

Dr. P. S. Deuaakh: I would like 
to have notice; but l do not. think ,o. 

8brt N. M. Lblpm: Since 10U 
,-onservatlon involves costly a,rono­
mic practice, by the ryota, has Gov� 
ernment considered the propoeal of 
subsidisln& ryots in carryln• out 
these methods? 

Dr. IP. 8. Deabmukb: Yes. Sir. 
There are certain schemes which have 
operated in Bombay State. which 
have been subsidised. l think the 
amount is ten r>er cent, of the total 
t'Ost; and that is divided between the 
State Government and the Central 
Government. 

Shrt M. L. Dwlffdl: May l .know 
If the trainees have been sent at the 
cost of the Central Government or 
the Stale Government, and whether 
the trainees have been sent at the re• 
quest of the State Government or on 
the initiative Of the Centre? 
. Dr. P. S. Deshmukh: That is a 

matter more than two years old, Sir, 
and I have not aot the information. 

Shrl S. N. Das: May I know whe­
ther there is any proPosal under the 
,·onslderation of the Central Govern­
ment to start such centres for carry­
in& research in this subject? 

Dr. P. S. Desbmukh: There are 
certain centres already being organls· 
�d by the State Governments. I do 
not think anything more than that is 
proposed for the present. 

ShrJ M. l>. Joshi: May I know how 
many casea of soil erosion have 
been submitted by the Bombay Gov• 
ernment to the Centre for aid? 

Dr. P. S. Dahmukh: There are 'rio 
'cases' as such. There is a scheme 
about which I know, Sir, and we are 
1lvlng as much assistance to the 
Bombay State as possible so far as 
this matter ia concerned. 

8hrl N. M. Lharam: "May I know 
the extent to which afforestation has 
been carTied out with a view to pre­
vent soil erosion\ 

Dr. P. 8. Deabm•kll: fte Inspector­
General of Forests attached to this 
Ministry elves advice from time to 
time so ·tar as this subject Is concern­
ed and wherever It ls possible a!Tore- · 
station has been undertaken. 

8hrl I[. P. TrlpatbJ: Is it a fact that 
the exverta have reported that the 
NCU1Tent floods .In Assam are caused 

by 1011 erosion and therefore foreat 
atfore.tatlon should be made and that 
Government has no plans for affore,. 
1tatlon. 

Dr, P. 8. Deabmllkh: Thia question 
of soil eroaion ia a very bl& laue. 
Accordlnl to a rouilb calculation 
more than one million acres of land 
In India le seriously affected by It. 
It Is not poaslble to keep pace with 
1011 erosion In all these States and 
for the Central Government to assist, 
but the Central Gov·emment tries to 
do its best. 

Sbrl T. 811brahma.nyam: Are there 
any schemes of soil conservation in 
operation In tire Madras St.ate? 

Dr. P. S. Deslunakh: Yes. Madras 
is one ot the States where t)\ere Is 
both research and actual soil coneer· 
vltlon. 

8hrl Ba4helal Vyas: May I know 
whether any area of the Chambal 
basin i s  worst affected by soil eroslon 
and what Is the area so affected? 

Dr. P. S. Dellhmukb: It is a very 
large orea. Aa I have already pointed 
'lut. I have not got tihe tteures of area 
where damage has been caused. 

8brl I[, I[. Buu: May I know whe­
ther this �cheme to prevent soil ero­
sion Is there In the Oarjeelin.11: dis· 
trlct of West Bengal? 

Dr. P. S .  Deahmultb: I do not think 
so. West Benaal does not ftnd a 
plaee io the ti.st ot States I have 
given. l do not ·know the particular 
area. 

Shrt B. S. M11rtby: Arising out of tire 
Minister's answer, may I know what 
steps have been taken to prevent soil 
erosion by the Krishna river? 

Tbe MJnlster of Food and Asl'lcul­
ture (8brl IUdwal): I think this ques­
tion should be put to the Madras 
Le1ls1ature. 

MOTOR VEHICLES TAXATION b!QUIRY 
COMMITTEE REPORT 

•11113. 8hrl V. B. Gudbt: (a) Will . 
the Minister of Trauport be pleased 
to refer to the replies to Sta1Ted Ques­
tions Nos. 470 and 490 asked on the' 
19th November. 1952 and state wh� 
ther It Is a fact that taxes on motor 
vehicles and 3118$ of petrol are being 
levied in certain States which wlll 
make the Implementation of the re­
commendations of the Motor "VebJ· 
cle Taxation Enquiry Committee 
difficult? 
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(b) What 1teo1 do Government 
C'roae to take to meet tbe 1itua-

'l'lle �T M.IDJaer of Ballw.;. 
ucl 1'rauport (IIJlrt Ala.-.): (a) 
Tbe effect, of the taxea on Motor Ve­
!ucl• and aalea of petrol � levied 
lD States at preaent are beina atudled 
by the Technical Committee of the 
Tra"'!port Advisory Council whnse Re­
port IS expected to be submitted very 
shortly. 

(b) The whole question u! taxation 
of motor vehicles with reference to the 
recommendations of the Motor Vehicle 
Taxation Enquiry Committee · will be 
discussed wltn represen�atives of 
States Governments at the meeting of 
the Transport Advisory Council In Jan­
uary 1953 and such action as i& neces­
sary and possible will be taken by Gov­
ernment after those discussions. 

Sbrl V. B. Gandhh Is it a fatt that 
the Technical Committee was suppvsed 
to report In the early part of Decem• 
ber? 

Sbrt Alacesan: It will be subm!Wng 
its report very soon and ,he repocl 
will be considered at a meeting o£ the 
Transport Advisory Council which Is 
to be held in January. Before that they 
will be submitting their report. 

Shrl V. B. Gandhi: Will the Report 
of the Technical Committee be circula­
ted to members? 

Sbrl Aiacesan: I do not think it Is 
possible. 

Shri V. B. Gandhi: Will Government 
please tell us what steps . they propose 
to take to abolish the Inter-State' taxes 
on motor vehicles? 

Shrt Alaresan: These and other 
things will be considered ln that meet­
lne. 

Shrt V. B. Gandhi: Is it the inteDtion 
of Government to fix a celling on ales 
tax on petrol? 

Sbrt Aiqean: It Is to be dlscull«t, 
with the representative, of tne various 
State Govemmenta. 

Sbrt M. L. Dwlvedl: Ma:, l know 
whether Government are t.aklne any 
steps to ea, the deadlock In certain 
States reelitll!llng inter-State movement 
of traffic? 

Shrt Alacesan: We are not aware of 
RDY deadlock. 

Sbrl E. P. TrlpaW: In apita of Ute 
fact that Assam producaa petrol, la It a 
fact that the price of oetrol 1n.·. Auam. 
la the hl&hest ID India t 

811d AJa&aaa: 1 bave no informa­
tion. 

THE HIND l"L YJlfG Cl.VB, LuCK.NOW 

•nN. 8ardar A. a. 8aipJ: (a), 
Will the Mlnlater of OommulnUoll• 
be pltaNtt, tlT state· whether a Diane 
belonelng to the Hind l'lylng C:lub, 
Lucknow crashed between Terangna 
and Patna junction Railway Station. 
on or about 22nd November, 11152? 

( b). Ho.w manJ' paaseneera were 
there In the plane! 

Cc) How many died and how man:, 
were aerio11117' injured? 

(d) Has any Inquiry been made­
and what are the cauaes of the ac­
cident! 

Ce) What arr�ements were 
made to 11:ive first aid to the injured 
persons? 

The Deputy Mlalster of Comnmnlca­
tJou, (Sbrl RaJ Babadur): (a) Yes. 

(b) One, · 

(t:) None was killed but the pilot 
trainee was seriousl)< Injured. 

(d) The accident Is under lnvestlaa ­
tJon. 

(e) They received first aid at the 
Terangna villaee dispensary before 
they were removed to Patna by train 
and admitted the same ni1ht into the 
General Hospital. 

EVICTION or Ll\eoURERS 
01186. Sbrt S. V. �Wam.T: Will 

' the Minlat.er of Rall•an be pleue:i 
to state: 

(a) whether it ls a fact that about 
100 families and labourers from 
famine-stricken areas of Salem Du­
trlct, who have come In search o( 
work. are llvlne in hutments on the 
slopes of the embankment of the 
overbrldge near New Delhi Railway· 
Station; 

(b) whether it la also a fact that 
they have been aaked to vacate Im· 
mediately; 

(c) whether it Is a fact that these 
t.millea have no. meana to move to 
any other pla�; and · 

(d) whether Government will &Ive 
them IOffle 11>ace aarlY and 11:lve 
llnal!cla\ 1aslatance to build hutments 
before they are asked to vacate? 

Tbe DeovtT Mlalater d·Ballw&T1..aact. 
Ti'aDsJIOn. <Sbrt �>: (ill niere-




